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NATIONAL COMPANY LAW TRIBUNAL

KOLKATA BENCH

KOLKATA

CA No. 645/KB/2018
TP No. 157/2017
CP No. 1087/2016

Present: Hon’ble Member (J), Shri Jinan K.R.

Name of the Company

Ecoedifice Realtors Pvt. Ltd. & Anr.

Under Section 230-232
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ORDER

Ld. Counsel for the petitioner is present.

Heard the Ld. Counsel for the applicant. However, on going through the orders

copy annexed with the applications, there is no order granting leave to the

applicant to move an application of this nature of dissolution of winding up. Ld.

Counsel submits that it is to be produced during the course of the day. Subject to

the production, heard, reserved for orders,
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(Jinan K.R.)
Member (J)



